
Government of Rajasthan 
Law and Legal Affairs Department 

F.No.26(55)Jud./2015 Part-II Jaipur, Dated; 28.02.2023 

San 

The Hon'ble Governer is pleased to revise the gratuity of retired 
Judicial Officers from R.s. 10.00 lacs maximum to R.s. 20.00 lac maximum 
subject to final decision of Hon'ble Supreme Court on the report of the 
Second National Judicial Pay Commission. 

It contains the approval of Hon'ble Chief Minister vide CMG Id 
F23000318 dated 30.01.2023. 

. By the Name and Order of 

The Govenmer of Rajasthan 

• (Gyan Prakash Gupta) 

Principal Secretary 
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